
NATTONAL COMPANY LAW TRIBUNAI,
MUMBAI BF]NCH, MUMBAI

c.p No. 1603/ (MAH)/2o17

CORAM: present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (N

AT'IENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI I]ENCH OFTHE NATIONAL COMPAIIY LAW TRIBUNAL ON 12,12.2017

NAME OF THE PARTIES: Sunlight pest Control Services

KSS petron p!,1. Ltd.
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ORDER
CP No. 15O3/ I&Bpl NCLT/MB/ MAH/2017

For the petitioner has not
Respondent throush rndian postar J:::,J:"H::,"J i:J;:: r::":::
notice through Indian postal Service and file Affidavjt of service. List this
matter on 5,l.2018.
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V. NALLASENAPATHY
14ember (Teclnical)

sd/-
B.S.V. PRAKASH KU MAR

Member (Judicial)

SECTION OF THE COMPANIES ACT: I & Bp Code 20 16.
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